IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022

In the matter of: -

JEETU YADAV ... APPLICANT
VERSUS
UPPCB & ORS. ... RESPONDENT
INDEX
S.NO PARTICULARS PAGE
NO.
1L ACTION TAKEN REPORT ON BEHALF OF AMROHA, IN
COMPLIANCE WITH THE ORDER DATED 05.07.2024.| 1-9
ALONG WITH THE SUPPORTING AFFIDAVIT.
2. ANNEXURE 1.
A copy of the status regarding pending writ petitions for the 24 | 109-11
brick kilns.
3. ANNEXURE 2 Colly
A copy of one of the writ petitions, along with the counter and |12.373
steps taken for the vacation of stay.
4. ANNEXURE 3
A copy of the SDM Amroha Letter No.-1133/Sangrah/2024
34-35

dated 20-09-2024, along with the death certificate of Mr. Raviraj,
proprietor of Asra Ent Udyog.
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S ANNEXURE 4

A copy of the SDM Hasanpur Letter No.-195/Sangrah/2024
dated 20-09-2024, reporting the absence of movable and
immovable property for Mr. Yusuf Khan of Khan Brick Field,
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 889/2022

In the matter of:-

JEETU YADAV ... APPLICANT
VERSUS
UPPCB & ORS. ... RESPONDENT

ACTION TAKEN REPORT ON BEHALF OF AMROHA, IN COMPLIANCE
WITH THE ORDER DATED 05.07.2024 ALONG WITH THE SUPPORTING
AFFIDAVIT.

1. In compliance with the order dated 05-07-2024 passed by the Hon’ble
National Green Tribunal (NGT) in OA No.-889/2022 (1A No0.-321/2022, 1A
No0.-18/24, 1A No.-14/24, 1A No.-13/24), the Hon’ble Tribunal emphasized
the need to address pending writ petitions concerning several brick kilns
mentioned in the Action Taken Report (ATR) submitted by the District
Magistrate, Amroha. A relevant excerpt from the order is reproduced below

for clarity:

“4. Learned Counsel for the UPPCB referring to the chart of pending
proceedings reproduced in the action taken report by the District
Magistrate, Amroha dated nil page 1913 has submitted that in respect
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of the brick kilns from sl. no. 44 till 55 and 58 till 61 and 63 to 70, no
details of the pending writ petitions have been disclosed, therefore,
further action for recovery of the Environmental Compensation (EC)

can be taken against them.”

2. That, in compliance with the order dated 05-07-2024 passed by the Hon’ble

National Green Tribunal (NGT) in OA No0.-889/2022 (1A No.-321/2022, 1A
No0.-18/24, 1A No.-14/24, 1A No.-13/24), this Action Taken Report is
respectfully submitted. The Hon’ble Tribunal emphasized the necessity to
address pending writ petitions concerning several brick kilns mentioned in the
Action Taken Report submitted by the District Magistrate, Amroha. The
Hon’ble Tribunal specifically noted the absence of details regarding the
pending writ petitions of brick kilns listed as SI. No. 44 to 55, 58 to 63, and
63 to 70, and directed further action for the recovery of Environmental

Compensation (EC) from these establishments.

. That the identified list encompasses 24 brick kilns, categorized as follows:

SI. No. 44 to 55 includes 12 brick kilns, Sl. No. 58 to 63 includes 6 brick kilns,
and Sl. No. 63 to 70 includes 6 brick kilns. The Hon’ble Tribunal’s directive
underscores the importance of ascertaining the legal status of these brick kilns
to ensure compliance with the recovery measures for Environmental
Compensation. A copy of the status regarding pending writ petitions for the
24 brick kilns is filed herewith and marked as ANNEXURE 1.

. That it is pertinent to mention that 22 of these 24 brick kilns have approached

the Hon’ble High Court (Lucknow/Allahabad Bench) by filing writ petitions.

These writ petitions challenge the Environmental Compensation imposed by



the Uttar Pradesh Pollution Control Board (UPPCB) and seek judicial relief,
including the setting aside and stay of recovery actions. Consequently, as per
the prevailing legal framework, no recovery measures can currently be
initiated against these entities while the writ petitions remain sub judice. Legal
representatives have taken necessary steps, such as filing counters to the writ
petitions and seeking the vacation of interim stays where applicable. A copy
of one of the writ petitions, along with the counter and steps taken for the
vacation of stay, is filed herewith and marked as ANNEXURE 2 Colly.

. That the remaining two brick kilns, namely Asra Ent Udyog, Village
Chandnagar, Amroha, and Khan Brick Field, Village Sakergarhi, Amroha,
face unique challenges that have prevented further legal action. Regarding
Asra Ent Udyog, as per SDM Amroha Letter No.-1133/Sangrah/2024 dated
20-09-2024, it has been reported that the proprietor, Mr. Raviraj, passed away
on 10-06-2022, leaving no successors to represent the entity. Consequently,
the recovery citation could not proceed. Similarly, regarding Khan Brick
Field, as per SDM Hasanpur Letter No.-195/Sangrah/2024 dated 20-09-2024,
it has been reported that Mr. Yusuf Khan does not possess any movable or
immovable property in District Amroha and was operating as a tenant. Due to
the lack of verifiable records, the citation could not be processed further. A
copy of the SDM Amroha Letter No.-1133/Sangrah/2024 dated 20-09-2024,
along with the death certificate of Mr. Raviraj, proprietor of Asra Ent Udyog,
is filed herewith and marked as ANNEXURE 3. Along with the SDM
Hasanpur Letter No.-195/Sangrah/2024 dated 20-09-2024, reporting the
absence of movable and immovable property for Mr. Yusuf Khan of Khan
Brick Field, is filed herewith and marked as ANNEXURE 4.

2571



2572

6. That the pendency of writ petitions and the specific circumstances of these

two brick kilns pose significant challenges to the execution of recovery
proceedings. The legal framework restricts enforcement actions against
entities that have sought judicial relief. This necessitates continuous
monitoring of the legal proceedings, coordination with legal representatives,
and exploring avenues for expediting the resolution of these cases. Moreover,
addressing the unique situations of the two brick kilns requires further
investigation and collaboration with local authorities to resolve ownership and

tenancy issues.

. That, in light of the above, it is respectfully submitted that this report provides

a comprehensive update on the status of the 24 brick kilns referenced in the
Hon’ble Tribunal’s order dated 05-07-2024. The challenges posed by the
pending writ petitions and other legal and factual circumstances have been
outlined, and appropriate steps will continue to be taken in accordance with
the Hon’ble Tribunal’s directives. Further interim updates will be submitted

as necessary to ensure compliance with the Hon’ble Tribunal’s orders.

THROUGH

Date:30.12.2024
Place: New Delhi

PRIYANKA SWAMI

ADVOCATE

COUNSEL FOR SEIAA, UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com



mailto:advpriyankaswami@gmail.com

iwota non supiciat [ IIIRIHAIIN

IN-UP17006331715

27

Il 2573

Government of Uttar Pradesh i

e-Stamp
3 :
- & Certificate No. . IN-UP17008331715271W 5 & i
o™ . ..5 =
é Certificate Issued Date . 24-Dec-2024 10:45 AM \{’{@ﬂi /- ;ﬁ)
' g Unique Doc. Reference . SUBIN-UPUP1434070431027402898216W §
g Purchased by . NIDHI GUPTA VATS WO ANURAG VATS 5
g Description of Document . Article 4 Affidavit ;
S Property Description . Not Applicable ;
E Consideration Price (Rs.) £
g First Party . NIDH| GUPTA VATS WO ANURAG VATS :
¢ Second Party : Not Applicable
§ Stamp Duty Paid By . NIDHI GUPTA VATS WO ANURAG VATS 3
§ Stamp Duty Amount(Rs.) ;10 z
= (Ten only) :
: :
8
g <

IN THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
& ORIGINAL APPLICATION NO. 889/2022

TANATE WO ANUHAG

45 wa-t o
-

gy ~OF

n the matter of:-

W

JEETU YADAV APPLICANT
VERSUS
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 889/2022

In the matter of:-

JEETU YADAV

..« APPLICANT
VERSUS
UPPCB & ORS. ... RESPONDENT
 AFFIDAVIT

I, Smt. NIDHI GUPTA VATS aged about >7 years w/o Shri. Bruia g Naky s

presently posted as DISTRICT MAGISTRATE, DISTRICT AMROHA, STATE

OF_U.P having an office at AMROHA, STATE OF U.P

e0 TA : '
at I am posted as stated above and well conversant with the facts of the present
¢ “H-HI.:: )(‘ﬂ'lé_e and as such competent to swear this affidavit on behalf of District Magistrate,

roha before this Tribunal.

~ 2. That the accompanying action taken report has been drafted by our counsel upon

my instructions.

3. That the contents of the accompanying action taken report are true and correct and
the knowledge has been derived from official records and nothitk material has been

concealed therefrom.
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Verified on solemn affirmation at New Delhi on this 5 4 day of DECEMBER

2024, that the contents of the foregoing affidavit are true and correct to the best of

my knowledge and no part of it is false and nothing material has been concealed
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Avnexuse - L 10

Item No. 10 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 889/2022
(IA No. 321/2022, IA No. 18/2024,
IA No. 14/2024, IA No. 13/2024)

Jeetu Yadav Applicant
Versus

i

UP Pollution Control Board & Ors. Respondent(s)

Date of hearing: 05.07.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent:. Ms. Garima Prashad, AAG with Ms. Priyanka Swami, Adv. for the State of

UP
Mr. Daleep Dhyani, Adv. for UPPCB (Through VC)

ORDER

1, In this original application, the issue in respect of illegally

operating brick kilns in Districts of Moradabad, Sambhal, Rampur and

Amroha is involved.

The Tribunal in the order dated 21.12.2023 had noted the

order issued by the Board under section 31A of the Air (Prevention and
Control of Pollution) Act, 1981. Hence, the Tribunal had granted the

opportunity to Counsel for the concerned parties to argue this issue.

3. Learned AAG appearing for State of UP has submitted that all the
brick kiln owners against whom action was taken have filed the writ
petitioE;s before the High Court against the action initiated against them
and the High Court in WPC No. 151/2024, M/s. New Star Brick Works vs.

State of UP and Ors. and number of connected writ petitions on
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06.02.2024 had directed “status quo existing as on today, shall be
maintained”. She has submitted that in view of the aforesaid order of
status quo, the further action c;‘:amnot be taken by the concerned
authorities. In view of the subsequent development which has pointed
out, the legal issue wHich was to be examined has now become academic,

hence need not be gone into at this stage.

4. Learned Counsel for the~ UPPC‘.I',3 referring to the chart of.: pending
proceedings reproduced in the action taken report by the District
Magistrate, Amroha dated nil page 1913 has submitted that in respect of
the brick kilns from sl. no. 44 till 55 and 58 till 61 and 63 to 70, no

etails of the pending writ petitiqns have been disclosed, therefore,

!%rther action for recovery of the Environmental Compensation (EC) can

; A /é taken against them.
v@ ’

5, Learned Counsel for the State has submitted that she will examine

it and if there is no stay operatmg against those units, appropnate
further action for recovery of the EC will be taken without any further
delay. Let further action taken report be filed by the State within eight
weeks by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Support PDF and not in the form of Image PDF.
6. List on 25.09.2024.

Prakash Shrivastava, CP

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
July 05, 2024
Original Application No. 889/2022
(IA No. 321/2022, IA No. 18/2024,
IA No.14/2024, 1A No.13/2024)
DV
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Prrnepune -2

Court No, - 21
Case :- WRIT - C No. - 10534 of 2024
Petitioner :- M/S New Raja Ent Udyog Oid Name Raja Ent Udyog And 4

Others

Respondent :- State Of Up And 5 Others
Counsel for Petitioner :- Pradeep Kumar,Rakesh Kumar Singh
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

Hon'ble Manoj Kumar Gupta,J.

1. It is stated that identical matters are coming up for
consideration before the Court.

2. As prayed, connect with Writ-C No. 1525 of 2024 (M/S Arzu
Brick Works vs. State of U.P. & 5 Ors.).

3. In the meaiitime, iio coercive action shall be taken on basis of
the impugned demand notice (Annexure-1).

(Kshitij Shailendra, J.) (Manoj Kumar Gupta, J.)

Order Date :- 1.4.2024

i
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Court No. - 40 - »
Case :~ WRIT - C No. - 5688 of 2024

\l,’vet:;tioner i= M/S Indian Bricks Works Old Name Madad Bricks
OrkKs

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep
Kumar

Counsel for Respondent :- C.5.C.,Sandeep Kumar
Srivastava

Connect alongwith the records of Writ Petition No. 1525 of
2024 and list on the date fixed in the leading matter.

It shall be open for the féspondents to file a counter affidavit
in the meantime.

Till the next date of listing, no recovery shall be made from
the petitioner, in view of the protection granted in the leading
matter.

- é\ Order Date :- 23.2.2024
o o Ranjeet Sahu
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s

Case 2« WRIT - C-No « B6S of 2024

Petitioner :- M/S Hafeoz Ent Udhyog They Authorized
Signatory Sayeed Khan

Respondent :- State OF UL Thre Addl, Cluef Secy.
Laviroument, Forests And Climate Change And Ors,
Counsel for Petitioner :- Salil Kuma Srivastave,Rabwl
Stivastave

Counsel Tor Rm.pundm w8 .Asu Seivastava

1. Learned vounsel appearing on beball of respondents No. 2, 3,
4 & 5 U.P Pollution Contrad Board, states that idendical
controversy is under consideration in Wit - C No. 265 of 2024
and which is posted for hearing on 12 February 2024,

2. Accordingly, connect with Writ - € No. 265 of 2023 and list
mu&bmaxym&

3. Learved mmi__fnr U.F. Poliution Control Board states that
in the meantime the respondents do sot imend 10 ke any
coercive measure agains: the petitioner.

4, The said staement is recarded.

Order Date & 30.1.2024

Mukesh Kr,

(Saurabh Lavania,J.)  (Manoj Kumar Gupes, A € J,)



Court No. -3
Case :- WRIT - C No. - 5943 of 2024

Petitioner :- Ms Classic Bricks Works

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

(&
% & Aditya Tripathi
.:""m...‘;»‘ Q*

8t
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1

High Court of Judicature at Allahabad :

PENDING

Case Status - WRIT - C (WRIC )7950/2024]

Generated on : 19-08-2024 at 01:37:20 pm

6

Fillng No. WRIC/49826/2024 Filing Date * 04-03-2024
o] UPHCOS1371902034 Date of Regisiration : 06-03-2024

Case Status .
First Hearing Date 12th March 2024 '
Naxt Hearing Dale "~ (Connecied with WRIC/1525/2024) %
Bench Type Division Bench R
Causelist Typs "Additional/Unlisted List
State UTTARPRADESH
District AMROHA (JYOTIBA P Nagar)

Petitioner/Respondent and their Advocate(s)
 Petitioner Respondent
1.wsuw mrm 1. State of U.P, AND 5 OTHERS
Advocate - RAKESH KUMAR SINGH(A/R1470/2012 ),PRADEEP KUMAR(A/P0910/2021 § Advocats - C.8.C.(CSC/2012 ), SANDEEP KUMAR SRIVASTAVA(A/S0103/2012 )
‘ Category Details

Category MISCELLANEOUS RECOVERY (39900) i
Sub Category Recovery of expenses and interest under the Alr (Prevention and cmolofPolluuon)AcHOM (39919) i

Disclaimer: Status report is besed on data available 00 CCMS servers.

Printed on 19-09-2024 &1 01:36:03 pm /
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Court Ny, - 21

Case :- WRIT - C No. - 5878 of 2024

Petitioner ;- M/S Kanha Eint U&yog Tﬁrough It; Proprietors And
4 Others :

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Respondent :- C.5.C.,Sandeep Kumar Srivastava

1. Connect and list along with Writ - C No. - 1525 of 2024 (M/S
Arzu Brick Works vs. State Of Up And 5 Other).

\In the meanwhile, recovery pursuant to the impugned demand
) oli\ce (Annexure-1) shall remain in abeyance.

Owder Date :- 26.2.2024

wkesh Kr.

\

(Kshitij Shailendra,J.) (Manoj Kumar Gupta,J.)
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Court No, - 29
Case :- WRIT - C No. - 5434 of 2024

Petitioner :- M/S Golden Bricks Works And 3 Others
Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Réspondent :- C.S.C.,Sandeep Kumar Srivastava

Hon'ble Vivek Kumar Birla.J,
x Kumg

1. Heard Shri Rakesh Kumar Singh, learned counsel for the
petitioner, Shri Sandeep Kumar Srivastava, learned counsel
appearing for respondent nos.2 and 5 and learned Standing
appearing for respondent no.1, 3, 4 and 6.

2. Connect with Writ C No.1525 of 2024, M/S Arzu Brick Works
Vs. State of U.P. and 5 Others.

3. All the respondents are granted three weeks' time to file counter
affidavit. :

4. Interim ord;r graﬁted in the leading petition shall stands
extended in the present case as well, till the next date of listing.

Order Date :- 22.2.2024
A Gautam



.- 29

WRIT - C No, - §709 of 2024

ot NUS Umar Altmas Brick Field
Steut - State OF Up And 5 Others

v Petitioner - Pradeep Kumar, Rakesh Kumar Singh
for Respondent - C.§ C..Sandeep Kumar Srivastava

b ivelg Kumae Birlad,
‘oiadi Ramesh.),

with Writ-C No. 1525 of 2025 (Mis: Avzu Birick Waitks vs. State of
i ll"fs)‘

ounsel for ULE, Pollution Control Board seeks time to file muuter
* states tha he Is alreddy in receipt of instructions. :

- 1, three weeks' time is auowed for filing couater affidavit.
sh on 18.03.2024 along with connected matters.

N

‘eder in the instant case as well as in all connected cases is
~ the next date of listing,

2585
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High Court of Judicature at Allahabad

Court No, - 21
Case :- WRIT - C No. - 6148 of 2024

Petitioner :- M/S Indian Works

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

1. Connect and list aleng with Writ - C No. - 1525 of 2024 (M/S
Arzu Brick Works vs. State Of Up And 5 Other).

2. In the meanwhile, recovery pursuant to the impugned demand
notice (Annexure-1) shall remain in abeyance.

Order Date :- 26.2.2024
Mukesh Kr.

(Kshitij Shailendra,J)  (Manoj Kumar Gupta,J.)

20
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Court No, - 21
Case :- WRIT - C No. - 5939 of 2024

Petitioner :- M/S Laxmi Ent Udyog And 2 Others

Respondent :- State Of Up And 5 Others
Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Respundent :- C.S.C.,Sandeep Kumar Srivastava

Hon'ble Manoj Kumar Gupta.J. ,

1. Connect and list along with Writ - C No. - 1525 of 2024 (M/S
Arzu Brick Works vs. State Of Up And 5 Other).

2. In the meanwhile, recovery pursuant to the impugned demand
notice (Annexure-1) shall remain in abeyance.

Order Date :- 26.2.20‘24
: ’Mukesh Kr.

(Kshitij Shailendra,J.) (Manoj Kumar Gupta,J.)




2 |
588 « o ——

[}

Chief Juatice
Case :- WRIT - C No. - 2566 of 2024

Petitioner :- Ms Super Gold Bricks Work Through Its Proprietors
Raj Kumar And Another

Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Rakesh Kumar Singh,Pradeep Kumar
Counsel for Respondent :- C.5.C. Sandeep Kumar Srivastava

\h\cf‘ L 6’7 h 1. Learned counsel fo the respondent prays for time to file counter

V .

2. Time prayed for is allowed.

% 3. Connect with Writ-C N0.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recovery
demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 15.2.2024

n.n e /,\
/:(/ (Manoj Kumar Gupta, J) (Arun Bhansali, CJ.)
Gma‘ /\{\ / , CLO UPPCB <clo@uppcb.in>

i

e ——— SESTS— ik

No 2566/2024 Ms Super gotd brlck Work
ge

T

PCB <do@uppcb in> Tue, Feb 20 '
3anda <robanda@uppch.in> , 2024 at 1:51 PM

contact board counsel Sri Sandeep Srivastava to file the counter affidavit in the above said petition before the
ate of listing. o

G- B

VRIC(A)_2566_2024.pdf
5K

A

ot ol uicanre at Allshabisd
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High Court of Judicature at Allahabad - Lucknow

e-Filed
PENDING

Case Status - WRIT - C (WRIC ) -[ 1281/2024 1
Generated on ! 19-09-2024 at 03:45:32 pm

el

Dale of Registration © 06-02-2024

CNR

Case Status
Firat Hoaning Date T 08 February 2024 _“
Next Hearing Date — { connected wilh WRIG/151/2024 ) i
Stage of Case For Hearing 5
Coram - - 1. '
Bonch Type Division Bench 1
Judicial Branch WRITS Civil
Causelist Type Transferred AdditionalUnlisted List
State UTTARPRADESH
District AMROHA _

Petitioner/Respondent and their Advocate(s)

Petitioner Respondent

s Jishan Ent Udyog, through Pariner Mohd. Al 1. STATE OF U.P. THRU. PRIN, SECY., FOREST ENVIRONMENT AND GLIMATE CHANGE
Advocate - JALAJ KUMAR GUPTA ( B/J010512012 )., MEHDI KHAN ( B/M1118/2022 ) , MOHD. | DEPTT., LKO. AND OTHERS

ASLAM KHAN ( B/M0565/2012 ) -+ | 2. UP. POLLUTION CONTROL BOARD THRU. ITS CHAIRMAN

3. MEMBER SECY., U.P. POLLUTION CONTROL BOARD

4, CHIEF ENVIRONMENTAL OFFICER- CIRCLE-?

5. D.M. AMROHA

6. TEHSILDAR, AMROHA

bt i

% Advocate - C.S.C. (G/CSC/1800) . . ASIT SRIVASTAVA { B/A1480/2012 )

h Category Details
WRIT PETITION ON ENVIRONMENT PROTECTION (80700 )

Miscellaneous ( 90 )
IA Detalls .
Party : Date of Next/ Disposal |1A
Filing Date Status
s Jishan Ent Udyog, traugh Pariner Mohd. Al Vs STATE SF U THRU. PRIN. SECY., FOREST ENVIRONMENT
/172024 ( 227952024 ) Classification | L) 1MATE CHANGE DEPTT,, LKO. AND OTHERS 08:02 Pending
Stay Appiication Applied by (Advocate) : JALAJ KUMAR GUPTA 2024
—1Ws Jishan Ent Udyog, twough Pariner Mond. Ak Vs STATE OF UF: THIRU. PRIN. SECY, FOREST ENVIRONMENT
212024 ( 37224/2024) Classification : | 0’ \WATE CHANGE DEPTT,, LKO, AND OTHERS 2902- | 032024 Ponding
Miscallansous ‘Applied by (Advacats) : JALAJ KUMAR GUPTA( 8/40105/2012) 2024
Listing History
Hon'ble Mr/MsJDr. Justice

Cause List Type \In chamber of Registrar(s)iJt. Registrar(sy ‘e Listing Date Short Order

Translorred AddiionaliUniisted List SANGEETA CHANDRA , BRI RAJ SINGH ( Bench ID : 3322 ) 1700.2024 -
“AdditionavUnksted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 15.06

‘ : 2024 List after a fixed period
‘AdditionabUniisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10072024
Adddional/Unkisted List CHIEF JUSTICE JASPREET SINGH { Bench 1D 3317)
, : 24-06-2024 List alter a fixed period
‘AddionaliUnkisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID ;: 3175 ) 25042024 TP ey
“Additional/Unksted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH (Bench ID : 3109 ) 35052024 -
AddrionalUnksied List ATTAU RAHMAN MASOODI , BRI RAJ SINGH ( Banch ID : 3109 ) 032094 T
Daily 1A List “TTTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 05-03-2024 TIST WiTH RECORI
Frash List | ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D :3109) 04-03-2024 L
Fresh Supplementary List ATTAU RAHMAN MASOQDI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 16-02-2024
Fresh Supplementary List ATTAU RARMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 15023024
ATTAU RAHMAN MASOODI . BRIJ RAJ SINGH ( Bench 1D : 3109 ) 08-02-2024 DATE FIXED ‘i

Fresh List
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Goneralec

2024 on OOD2I0I4 ¥ .
WRIC/4306/2024 Fling Dato ; 00022024
UPHC020001642024 Dalo of Rogisivallon : 06-02:2024

Caso Slatus "
- | oot Fe! 202

4 .
=1 Tconnocied with WRIC(181/2024
| For Hosdng
Divislon Bonch
WRITS Civil
AddiignaVuinksted List
UTTARPRADESH
AMROHA

Pelilioner/Respondent and thelr Advocate(s)

Respondent
Tame Mebrab Ent Udyog), through Paner Mushahid 1. STATE OF U.F. THRU. PRIN, SECY,, FOREST ENVIRONMEN
SUPTA( BAX0105/2012 ) , MEHDI KHAN ( BMI1182022 ), MOHD, ASLAM | LKO.AND OTHERS
2, U,P. POLLUTION CONTROL BOARD THRU. TS CHAIRMAN
3, MEMBER SECY., UP, POLLUTION CONYROL BOARD
4. CHIEF ENVIRONMENTAL OFFICER- CIRCLE-7
5. D.M. AMROHA
8. TEHSILDAR, AMROHA

Advocate «C.5.C, { G/CSC /11900 ) , , ASIT SRIVASTAVA ( BIAT4

Category Delalls
TWRIT PETITION ON ENVIRONMENT PROTECTION (80700)
| Miscetaneous {80 ) i .
1A Details

o

Party
Tk Sariont £ Ucyo [OW Hame Mehrab Eni Udyag), Bvough Pacner Mushahid Vs STATE OF U.P. THRU. PRIN. SECY., FOREST
&pplied by (Advocate) : JALAJ KUMAR GUPTA
Tationi Ent Udyeg (0K Nara Mohrab Eni Udyog), lwough Parinor Mushahid Vs STATE OF U.P. THRU. PRIN, SECY.. FOREST
AND CLMATE CHANGE DEPTT. LKO, AND OTHERS
by (Advocate) : JALAS KUMAR GUPTA{ BUO1052012)

PP P

n o~

Listing History
T Homble Mrdis JOr. Justice

Vo chamber of Ragistrar(aJt, Reglatrar(s) : Avehae
CHIEF JUSTICE , JASPREET BINGH ( Bench 105 3317) 24052024
RAJAN ROY , OM PRAKASH SHUKLA ( Bench {D : 3175 ) 22:04-2024
ATTAU RAHIAAN MASOOD! , BRIJ RAJ SINGH { Bench 1D § 3109 28-03-2024
ATTAL RAHIAAN MASOOD! , BRIJ RAJ SINGH { Bench 1D 1 3100 1103-2024
ATTAU RAHIAAI MASOOD) , BRLS RAJ SINGH Banch 10 : 3100 0503-2024
ATTAU RAHIAAN MASOOD! , BRI RAJ SINGH ( Bench 10 3 3109 ) 04-03-2024
ATTAU RAHIAAN 1ASO0D! , BRI RAJ SINGH ( Bench 10 1 3100 16-02-2024
ATTAU RAHIAAN IAASOODL , BRIS RAJ SINGH ( Bench 1D 13108 1202:2024
ATTAU RAHIAAN MASOOD! , BRIJ RAJ SINGH ( Banch D § 3109 ) 0802:2024
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High Court of Judicature at Allahabad - Lucknow

e-Filed
PENDING

Case Status - WRIT - C ( WRIC ) - [ 771/2024 ]
Generated on - 19-09-2024 at 01:01:20 per

.604_2024 on 21-01-2024 i ; :
WRIC/Z469/2024 Fiiod Date * 2301-2024
UPHCU20053142024 Date of Registration - 23-01-2024

RS F

Case Status

,.{mmmmmm;
" ForHeanng

Drvon Bench

WRITS Civil

Transterred AddtonaiUnisied List

UTTARPRADESH

LUCKNOW H

Petitioner/Respondent and their Advocate(s)

Respondent

SRICK WORKS THROUGH PARTNER SHRI RAHAT JAAN S.STATEOFUP.WWSEWFWSIWW
T SHUKLA { B/POT10/2018 ) CLHMATE CHANGE AND ORS.

2. UPPC.B. THRU CHAIRMAN

3. MEMBER SECY. UPPL.B. LUCKNOW

4. CHIEF ENVIRONMENTAL OFFICER CIRCLE 7 TC12v LUCKNOW

5. DM, AMROHA

&TEI::SILMWM

R R R

RpRpmTS——, (O

M-Csﬂ.(mi!ﬂ),.mtmﬁm(ﬂAim)

A N

Dateof | Next/Disposal | A l

o WS TIAZI MUSHTAG BRICK WORKS THROUGH PARTNER SHRI RARAT JAAN Vs STATE OF U P THROUGH Py
| PRINCIPAL SECRETARY, FOREST, ENVIRONMENT AND CLIMATE CHANGE AND ORS. e
Ppication Apphied by (Advocate) : PRASHANT SHUKLA

Listing History

Hon'ble Me/MsJDr. Justice
1In chamber of Registrar(syJt. Registrar(s)
Jristed List SANGEETA CHANDRA , BRI RAJ SINGH ( Bench 1D : 3322 ) 17-09-2024 .
RAJAN ROY , OM PRAKASH SHUKLA { Bench ID : 3175 ) 12-08-2024 List after a fixed pesiod
RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10-07-2024
CHIEF JUSTICE , JASPREET SINGH { Bench I0 : 3317 ) 24052024 T e & St pasind
RAJAN ROY , OM PRAKASH SHUKLA ( Bench 1D : 3175 ) 22-04-2024 List after a fxed penod
Anwammsoom.sﬂurwsmmmnmm) . 28-03-2004
ATTAL RAHMAN MASOODI , BRIJ RAJ SINGH { Bench 1D : 3109 ) 11032024 DATE FIXED
Anwmmwsoom,mmsmmmw:sm) 04-03-2024
ist ATTAU RAHMAN MASOOD! , BRLJ RAJ SINGH ( Bench 1D : 3109) 16-02-2024
-1 ATTAL RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench i0 : 3109 12-02-2024
3 ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3108 ) 08-02-2004 j;
Aﬂmmuw\soooc,ammsmmmn:sam) 25-01-2024 DATE FIXED :

Listing Date Short Order

g on upenon donk Dy e Berch S o CEn o from 4 BB Sk 10 BTt verdabTAvCRITRC NS, Tus 16 0L a0 Soaribed copy o o g o
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Court No. - 21
Case :- WRIT - C No. - 3598 of 2024

Petitioner :- M/S King Brick Field
Respondent :- State Of Up And 5 Others ‘
Counsel for Petitioner :- Pradeep Kumar,Rakésh Kumar Singh

Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

e g

1. It is submitted by learned counsel for the petitioner that the
controversy involved in the present case is identical to that which
is under consideration by this Court in Writ C No.1525 of 2024
and wherein interim order is also in operation.

2. Connect and list alongwith Writ C No.1525 of 2024 ( M/S Arzu
Brick Works vs. State Of Up And 5 Others).

3. In the meantime, the recovery in pursuance of the impugned
order (Annexure No.1) shall remain stayed.

Order Date :- 19.3.2024
Jyotsana

(Kshiﬁj Shailendra, J.) (Manoj Kumar Gupta, J.)
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Generated on 19-09-2024 al 03:46.49 pr.

0
Filing No. WRIC/4240/2024 Filing Date : 06-02-2024 '
CNR UPHC020090382024 Date of Ragiatration : 06-02-2024 |
Case Status
First Hearing Date | O8I February 2024
Next Hearing Dals T connected with WRIC/151/2024 )
Stage of Case For Hearing
Coram -
Bench Type Division Bench
Judicial Branch WRITS Civit
Causelist Type Transferred AdditionalUnlisted List
State UTTARPRADESH i
District AMROHA i
Petitioner/Respondent and their Advocate(s)
Petitioner Respondent 1
s Mohasin Brick Works (present name New Fine Brick Works), through parinet Razabul ¥ STATE OF U.P, THRU, PRIN. SECY., FOREST ENVIRONMENT AND CLIMATE CHANGE ~ +
Advocate - JALAJ KUMAR GUPTA ( B/J0105/2012 ) , MEHDI KHAN ( B/M1118/2022 ) , MOHD. DEPTT,, LKO. AND OTHERS |
2. U.P, POLLUTION CONTROL BOARD THRU. 178 CHAIRMAN
3. MEMBER SECY., U.P. POLLUTION CONTROL BOARD
4. CHIEF ENVIRONMENTAL OFFICER- CIRCLE-7
5. D.M. AMROHA
6. TEHSILDAR, AMROHA ‘
Advocate - C.S.C. ( GICSC /1900 ) , , ASIT SRIVASTAVA ( B/A1480/2012 )

Category Details
WRIT PETITION ON ENVIRONMENT PROTECTION ( 60700) /s 1
Miscellaneous ( 90 ) i
|A Details
Daleof | Next/ 7y
Party ; Filing | Disposal Date | Stats 1
"Ws Mohasin Brick Works (present name New Fine Brick Works), through parinet Razabul Vs STATE OF U.P. THRU. PRIN. }
INSR0M [ 227042004 SECY, FOREST ENVIRONMENT AND CLIMATE CHANGE DEPTT., LKO. AND OTHERS et Pending |
Classification : Stay Appiication Applied by (Advocats) : JALAJ KUMAR GUPTA 2024
M/s Mohasin mw«ummummmmwm). through parinet Razabul Vs STATE OF U.P. THRU. PRIN.
IR { STRRE00) SECY. FOREST ENVIRONMENT AND CLIMATE CHANGE DEPTT., LKO. AND OTHERS 202- 1y 030004 | Pending
Classification : Miscelaneous Applied by (Advocate) ; JALAJ KUMAR GUPTA  BIJ0105/2012) 2024
Listing History
Hon'ble Mr./Ms./Dr. Justice
Cause List Type \In chamber of Registrar(s)Jt. R 2 Listing Date Short Order
Translored Additiona¥Uniisted List SANGEETA GHANDRA , BRIJ RAJ SINGH ( Bench 1D : 3322 ) 17002024
Additional/Unlisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 12:08-2024 List after a fixad period
Additional/Unlisied List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10-07-2024
AddibonalUnisied List CHIEF JUSTICE , JASPREET SINGH ( Bench ID : 3317 ) 24.05.2024 Fpryempy g 1
AddiionaUnksied List RAJAN ROY , OM PRAKASH SHUKLA { Bench ID : 3175) 22042024 List after & fixed period 1
“AddiionalUnisted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 20050024 ]
Additional/Unksted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 10 : 3109 ) 11-03-2024 DATE FIXED
Daily IA List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench D : 3109 ) 05-03-2024 LIST WITH RECORD g5+,
Frosh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109) 04-03.2024 |
Frash Supplementary List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109) 16-02-2024 ™
Frosh Supplementary List - 1 ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 1505.2024
Frosh List ATTAU RAFMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 08.02.2024 BATE FXED
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BRGNS S

Figh Court of Judicatire st Alishaiasd

Court No, - 21

Case :- WRIT - C No. - 8310 of 2024

Petitioner :- M/S New Rashik Ent Udyog Sinaura
Respondent :- State Of Up And 5 Others

Counsel for Petitioner :- Pradeep Kumar,Rakesh Kumar Singh
Counsel for Respondent :- C.S.C.,Sandeep Kumar Srivastava

1. Learned counsel for the respondent prays for time to file counter
affidavit or seek instructions.

2. Time prayed for is allowed.
3. Connect with Writ-C No.1525 of 2024.

4. In the meanwhile, recovery pursuant to the impugned recovery

. demand notice (Annexure-1) shall remain in abeyance.

Order Date :- 14.3.2024
AKShukla/-

(Kshitij Shailendra, J.) (Manoj Kumar Gupta, J.)

i
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Case Status - WRIT - C (WRIC ) - [ 1402/2024 ]
' Generated on ; 19-09-2024 at 03:57:51
St Do T
_a-filed with D A
Flling No. WRIC/A575/2024 Fillng Date : 08-02-2024
CNR UPHC020096842024 Dala of Registration : 08-02-2024
Case Status
First Hearing Date 12th Fabruary 2024
Next Hearing Date "~ { connectad with WRIC/151/2024 )
Slage of Case For Hoaring
Coram oy
Bench Type = Divisiop Bench
Judicial Branch WRITS Civil
Causelist Type Transferred Additional/Unlisted List
State UTTARPRADESH
District AMROHA
Pelitioner/Respondent and their Advocate(s)
Patitioner Respondent J'
Wi Shyam Ent Udyog (New Present Name Sangam Ent Udyog) THRU. PARTNER TAUSIF 1 Siate of U P THRU, PRIN, SECY. FOREST, ENVIRONMENT AND CLIMATE CHANGEAND
Advocats - JALAJ KUMAR GUPTA ( B/J0105/2012 ) , MOHD. ASLAM KHAN ( B/M0565/2012), | ORS. !
2. UPP.C.B. THRU, CHAIRMAN I
3, MEMBER SECY,, UPPCB,
4, CHIEF ENVIRONMENTAL OFFICER, LKO.
5. D.M., AMROHA
6. TEHSILDAR, AMROHA
Advocate - C.8.C. ( GICSC /1900 ) , ASIT SRIVASTAVA { B/A1480/2012 ) .
Category Details
ON ENVIRONMENT PROTECTION ( 60700) 3
(90) )
|A Details
i “[Date of | Next/ Disposal | 1A
Flling Date Status
W Shyam Eni Udyog (New Present Name Sangam Ent Udyog) THRU. PARTNER TAUSIF Vs Stals of UP THRU. PRIN. :
A/1/2024 (2433712024 ) ClassIICBton | sy, FOREST, ENVIRONMENT AND CLIVATE CHANGE AND ORS. - Pending |
+ Stay Application Applisd by (Advocate) : JALAJ KUMAR GUPTA 2024
s Shyam Ent Udyog (New Present Name Sangam Ent Udyog) THRU, PARTNER TAUSIF Vs Stale of U.P THRU, PRIN. "
1A/2/2024 ( 38713/2024 ) Classification | o,y £oREST, ENVIRONMENT AND CLIMATE CHANGE AND ORS. 01-03-  |,103202¢ | Pending
FA—— Applied by (Advocats) : JALAJ KUMAR GUPTA ( 814010572012 ) o
Listing History
Hon'ble Mr/MsJDr, Justice
Coune List Type \In chamber of Registrar(sYJt. Registrar(s) Listing Date | Short Order
Teansferred AdditionalUnlisted List SANGEETA CHANDRA , BRIJ RAJ SINGH ( Bench.ID : 3322 ) 17-08-2024
‘Additional/Unksted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 12-08-2024 List afler a fixed period
‘AdditionalUnkisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10-07-2024
AdditionalUniisted List CHIEF JUSTICE , JASPREET SINGH ( Bench ID : 3317 ) 24.05-2024 List after & fixed period
‘AdditionaliUnkisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 22-04-2024 List after a fixed period
AdditonalUnksted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 28-03-2024 b
Additional/Unksted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3100 ) 11-03-2024 DATE FIXED i
Daify 1A List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 05032024 LIST WiTH RECORD
Fresh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D ; 3109 ) 04-03-2024 \
Fresh Supplementary List ATTAU RAHMAN MASOODI , BRI RAJ SINGH ( Bench ID : 3108 ) 16-02-2024 7
Frosh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3108 ) 12-02:2024

3
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e-Filed
PENDING
Case Status - WRIT - C ( WRIC ) - [ 1324/2024 ] )
2 on 0602:2024 ; o ; Ganerated on : 04-06-2024 8t 12:31:37 pm
JWRICHISA0M | Fiking Data : 07.02.2024
UPHCH20092512024

| Data of Hogiatation : 07-02.2024

Paotilionar/Respondent and thelr Advocdte(s)

L

3. MEMBER SECY. U.PP.C.B, LUCKNOW
4, CHIEF ENVIRONMENT OFFICER (CIRCLE 7) UP.P.C B, LUCKNOW }
5. DISTRICT MAGISTRATE AMROMA {

Respondent i
ey e e ——— S —————————————————————————————] i
4RV PARTNER NANHE KHAN 1. STATE OF U.P, THRU PRIN.SECY, FORESTS, ENVIRONMENT AND CLIMATE CHANGE, LUCKNOW
A{BUOI0S2012 ), MEHUI KRAN { B/M1118/2022 ), MOHD, ASLAM | AND ORS, g

2, UPP.C.B, THRU CHAIRMAN 1

{ 6. TEHSILOAR AMROHA, AMROHA ! ;
o i :
! Advocate-C.8.6. { G/CSC/1900 ), ASIT SRIVASTAVA { EVA1480/2012 ) . 2
Category Details i
ON ENVIRONMENT PROTEGTION ( 60700) i
) ‘ i
‘ JA Detalls ;
Date of Maxt/ Disposal {IA
. Filing Dats Status
.,memmWSTAIEWURTHRUPM.SEGV.FOR&SY&MW
e 08-02-2024 Pending !
Applied by (Advocate) : JALAJ KUIAR GUPTA o -
s 1 WS FRHOUSTAN ENT UDYOG THR U PARTIER FANHE KHAN Va STATE OF UP. THRU PRINSECY, FORESTS, ENVIRONMENT
= | AND CLIMATE CHANGE, LUCKNOW AND ORS. 01-03-2024 | 11:03-2024 Pending
Applied by (Advocate) : JALAJ KUMAR GUPTA ( B/40105/2012 )
Lisling History %
FHoa'bie Mr/Ms /Dt JusUce Usting Oate 1
\ i1 chamber of Reglstrar(sYJL Reglstrar(s) P HE
CHIEF JUSTICE , JASPREET SINGH ( Bench 101 3317 ) 24052024 List aher 3 fed period @3 :
RAJAN ROY , OM PRAKASH BHUKLA { Bench 1D 3 3175 ) 2204-2024 Ust after a fxed period i ?
ATTAL RAHIMAN MASOOD! , BRI RAJ SINGH ( Bench ID : 3109 28-00-2024 L
ATTAU RAHIAAN MASOODI , BRIJ RAJ BINGH { Bench 1D : 3109 11032024 DATE FIXED i
ATTAL RAFIAAN MASOOD! , BRI RAJ SINGH { Bench 10 : 3109 0503-2024 LIST WITH RECORD
M_yumm-mm,ammsmn(lmmnm 04-03-2024
ATTAL RAHIAAN MASOODI , BRI RAJ SINGH { Bench 10 ; 3108 16-02.2024
ATTAL RAHMAN MASOOD! , BRW RAJ SINGH { Bench 10 £ 3108 12-02-2024
ATTAU RAFIAN MASOOOI , BRIJ RAJ SINGH { Banch 10 : 3109 ? 09-02-2024 DATE FIXED
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Casa Status - WRIT - C { WRIC ) - [ 1325/2024 ]
: Genoraled 0n : 04:06:2024 81123241 pfn‘
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i Fileg Data : 07-02:2024 B e
Snetnn Bt f Ragiavalon ;01 G400 ern
Caso Slalus
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9 Fobruary 2024
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Division Derch
WRITS Chil
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UTTARPRADESH
AMROHA »
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XS THRU PROPRIETOR AFTAR KHAN 1. ETATE OF P, THAU PRIN SECY. FORESTS, ewﬂmmmmmmawnawww
‘GUPTA{ 010572012, MOHD, ASLAM KHAN ( B/M0S8572012 ), MEHDI [ AND ORS.
Wi 2,UPP.C.B, THRU CHAIRMAN
/ .Y k P“ o 3. MEMBER SECY, U.P.P.C.B, LUCKNOW
3 o~ - |4, CHIER EAVIRONMENT OFFICER (GIRCLE 7) ULP.C.B, LUCKNOW
O ! §. DISTRICT MAGISTRATE AMROHA
i %‘ &, TEHSILDAR HASANPUR, AMROHA
Advecals -C.8.C. {G/CSC/1900 ), ASIT SRIVASTAVA{ BIAI4302012 )
& Category Detalls
‘e "GN ENVIRONMENT PROTECTION { 60700
39 2o (#0)
\ L @ g 1A Detalls
.%r‘" OF ey ol “
g it U R DR e g Status
i alieation T AU BUCKWORKS THRU FAOPAIETOR AFTAB KHIAN Va BTATE OF Unh THAU PRILSECT, FORESTS,
* | EMVIRONMENT AND CLIMATE CHANGE, LUCKHOW AND ORS.  * A 0602224 Pending
W"MM)SMWO\I"A )
s memﬁﬁm
walfeation? | o\ ol sAENT AND CLIMATE GHANGE, LUCKHOW AND ORS, 01-03-2024 | 11-03-2024 Pending

w 2 gvonul 1 JALAJ KUMAR GUPTA { B1J01082012 )
st et
Listing History
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TVl R AN MASOODI , BIUJ TAJ BINGH ( Baneh 10 : 3109 16022024
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o-Filed
: PENDING
Case Status - WRIT - C (WRIC ) - [ 1988/2024 ]

32

Generatad on : 19-09-2024 at 01:38:42 pm

7. C.P.C.B. NEW DELHI THRU MEMBER SECY.

Advocate - C.8.C. ( G/ICSC /1800 ) , ASIT SRIVASTAVA ( B/A1480/2012 ) , . CHANDRA

SHEKHER PANDEY ( B/C0068/2012 )

WRIC/6660/2024 Filing Dale : 24-02-2024 {
CNR UPHC020141562024 Dale of Registration : 24-02-2024 i
Case Status
First Hearing Dale | 27th February 2024 ¢
Nexi Hearing Dsle — { connecled with WRIC/151/2024 )
Stage of Case For Hearing
Coram -
Bench Type Division Bench
Judiial Branch WRITS Civil
Causslist Type Transferred Additional/Unlisted List
State UTTARPRADESH
District AMROHA
Petitioner/Respondent and their Advocate(s)
Petitioner Respondent j,
M/S CHAPNA BRICK WORKS THRU PROP. SEEMA AGARWAL 1. STATE OF U.P, THRU PRIN,SECY. FORESTS, ENVIRONMENT AND CLIMATE CHANGE ]
Advacate - JALAJ KUMAR GUPTA ( 8/J0105/2012 ) , MEHDI KHAN ( B/M1118/2022 ), MOHD. | AND ORS,
2. U.PP.C.B. THRU CHAIRMAN '
3. MEMBER SECY. U.P.P.C.B. LUCKNOW ;
4. CHIEF ENVIRONMENT OFFICER ZONE § U.PP.C.B. LUCKNOW :
5. D.M. AMROHA :
6. TEHSILDAR HASANPUR AMROHA l

Category Details

WRIT PETITION ON ENVIRONMENT PROTECTION ( 60700 )

L .

19-00-2024 at 01:38:19 pm

applications filed in  case. Autheniic/cerufied information may be obtawed under chispuer Vill rule 30 of Altahabad High Coun Rules. Mistske, , W any,

.mmo«mhbmammmnmmmmummmmmmumwmmm,m-iuum A

Miscellaneous { 90 )
1A Details
Application(s) Number Party :u:g of mmﬁm A :
| MIS CHAPNA BRICK WORKS THRU PROP. SEEMAAGARWAL Vs STATE OF U.P. THRU PRIN.SECY, FORESTS, 1
WW1/2024 (3497612024 ) Classificalion : | o\ 2 ONMENT AND CLIMATE CHANGE AND ORS, - Pending |
Bloy Application Applied by (Advocate) : JALAJ KUMAR GUPTA 024 5
Listing History
uh
o Hon'ble Mr./MsJDr, Justice ;
Cause List Type \in chamber of Registrar(s)/Jt. Registrar(s) Listing Date Shost Order
Translerred Additional/Unlisted List SANGEETA CHANDRA, BRIJ RAJ SINGH { Bench ID : 3322 ) 17092024
Additional/Unlisted List RAJAN ROY , OM PRAKASH SHUKLA { Banch ID ;: 3175 ) 12-08-2024 List afer & fixed pariod
AdditionalUnkisted List RAJAN ROY , OM PRAKASH SHUKLA ( Bench ID : 3175 ) 10-07-2024
Additional/Unkisted List CHIEF JUSTICE , JASPREET SINGH ( Bench ID : 3317 ) 24-05-2024 List after & fixed period
‘AdditionalUniisted List RAJAN ROY , OM PRAKASH SHUKLA ( Banch ID : 3175 ) 2204-2024 List after a fixed period |
AddilionalUnlisted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench ID : 3109 ) 28-03-2024 B
Additional/Unisted List ATTAU RAHMAN MASOOD! , BRIJ RAJ SINGH ( Banch 10 : 3109 ) 11-03-2024 DATE FIXED i
Fresh List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench 1D : 3109 ) 04032024 ]
Fresh List ATTAL RAHMAN MASOODI , BRIJ RAJ SINGH { Bench ID : 3109 ) 2702-2024 SECTION COMPLIANCE 1

status of

rified copy of
may be brought 1 the notics of Ji. Registrar{JXComputer).
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High Court of Judicatoreut Allahabad - Lucknow

e-Filed
PENDING

Case Status - WRIT - C (WRIC) -[ 1286/2024 ]
Generated on ; 1 -2024 at 03:56:55 pm

WRIC/4249/2024 Filing Date : 06-02-2024

UPHC020090552024 Dale of Registralion : 06-02-2024
Case Status
First Hearing Date 08th February 2024 |
Next Hearing Date s ~ { connectad with WRIC/151/2024 )
Stage of Case For Hearing
Coram v ¢
Bench Type Division Bench
Judicial Branch WRITS Civil
Causelist Type Transferred Additional/Uniisted List N
State UTTARPRADESH
District AMROHA
Petitioner/Respondent and their Advocate(s)
Petitioner Respondent
M/S SHANKAR BRICK WORKS (NEW NAME NARAYAN BRICK WORKS) THRU PROPRIETOR | 1, STATE OF UP. THRU PRIN.SECY. FORESTS, ENVIRONMENT AND CLIMATE CHANGE,
DEVOUTT LUCKNOW AND ORS.

Ad JALAY GUPTA (B/J0108/2012 ) , MEHOI KHAN ( BAM1118/2022) , MGHD, | 2. UAP.C.B. THRU CHAIRMAN

: AN ( BIMDS65/2012 ) ; 3. MEMBER SECY, U.P.P.C.B, LUCKNOW

; 4. CHIEF ENVIRONMENT OFFICER (CIRCLE 7) U.PP.C.8. LUCKNOW
5. DISTRICT MAGISTRATE AMROHA

6. TEHSILDAR HASANPUR AMROHA ,

Advocate -« C.8.C. ( G/CSC /1900 ), . ASIT SRIVASTAVA ( B/A1480/2012 ) . '

Category Details

WRIT PETITION ON ENVIRONMENT PROTECTION { 60700 )
Miscellaneous { 90 )
IA Details
i Dale of | Next] M
Application{s) Number Party Filing Disposal Date | Status
WS SHANKAR BRICK WORKS (NEW NAME NARAYAN BRICK WORKS) THRU PROPRIETOR DEVDUTT e STATEOF [0
WW/1/2024 { 2280412024 ) UP. THRU PRIN.SECY. FORESTS, ENVIRONMENT AND CLIMATE CHANGE, LUCKNOW AND ORS, Pending
Classiication : SiayApplcaton 1.0 by (Advocate) : JALAJ KUMAR GUPTA 2024
M5 SHANKAR BRICK WORKS (NEW NAME NARAYAN BRICK WORKS) THRU PROFRIETOR DEVGUTT VeSTATEGF |50
212024 ( 3722212024 ) UP. THRU PRIN.SECY. FORESTS, ENVIRONMENT AND CLIMATE GHANGE, LUCKNOW AND ORS. 1032024 | Pending
Claagificstinn » Kosansou Applied by (Advocats) : JALAJ KUMAR GUPTA ( B/J0105/2012 ) 024 i
Listing History
JMs.JDr. Justice X % ) * L
Cause List Type \H‘:n‘l:h .:f of Regi {s)Jt. Registrar(s) ! Listing Date Short Order :
Translerred AdditionaVUniisted List SANGEETA CHANDRA , BRIJ RAJ SINGH ( Bonch 1D s 3322 ) 17-08-2024 ]
AddiionalUnksted Liet RAJAN ROY , OM PRAKASH SHUKLA ( Bench 1D : 3175 ) 12-08-2024 Ust after a fixed pariod
AdditionaiUnisted Uist RAJAN ROY , OM PRAKASH SHUKLA ( Banch 1D : 3175 ) 10-07-2024
AdditionalUnksted List CHIEF JUSTICE , JASPREET SINGH ( Bench 1D : 3317 ) 24-05-2024 List after a fixed period
AdditionalUnisied List RAJAN ROY , OM PRAKASH SHUKLA { Bench ID ; 3175 22-04.2024 List after a fxod poriod
Additional/Unlisted List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH (Bench ID : 3109 ) 28-03-2024
. [ AdditonaliUntisted List .| ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bonch 1D : 3109 ) 11-03-2024 DATE FIXED
Daily 1A List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bench D : 3109) 05-03-2024 LIST WITH RECORD
[ Fresh List ATTAU RAHMAN MASOODI, BRI RAJ SINGH { Bench 1D : 3109 04-03-2024
wsh Supplementary List ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Bfn_ch 10:3109) 16-02-2024
I coenariary st ATTAU RAHMAN MASOODI , BRIJ RAJ SINGH ( Banch 10 - 3103 12.02.2024
; ATTAU RAHMAN MASOODI , BRI RAJ SINGH { Bench 1D ; 310) 08-02.2024 DATE FIXED s
is based on updation done by the Bench S of date from mmbmhmVMATMhmm rtifiad copy of Info garding slatus of
filed in a case. A ic/certibed inf may be . MMVWM-W“NHWWCMMM.aw,myuwsumdnm-uxcmmx
:

#103.68:33 pm
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In compliance of order dated 05-07-2024 passed Hon’ble NGT in OA No.-889/2022 (IA No.-
321/2022, IA No.-18/24, IA No.-14/24, 1A No.-13/24)

Hon’ble court has passed the order dated 05-.(’)."7-2024 a brief portion of the said order is as
below:-

“4- Learned Counsel for the UPPCB referring to the chart of pending proceedings reproduced in the
action taken report by the District Magistrate, Amroha dated nil page 1913 has submitted that in
respect of the brick kilns from sl. no. 44 till 55 and 58 till 61 and 63 to 70, no details of the pending
writ petitions have been disclosed, therefore, further action for recovery of the Environmental
Compensation (EC) can be taken against them.”

In compliance of order dated 05-07-2024 passed ‘Hon’ble NGT in OA No.-889/2022 (IA No.-
321/2022, 1A No.-18/24, 1A No.-14/24, 1A No.-13/24) as mentioned in the order the status of the
Brick kilns which are mentioned at S1 No.-44 to 55 (12 No.), 58 to 63 (04 No.) and 63 to 70 (08 No.).
A Total of 24 Brick kilns status regarding pending of writ petitions and action for recovery of the
Environmental Compensation (EC) can be taken against them is annexed.

Out of 24 Brick kilns has stated above, 22 Brick kilns has filed writ petitions before Hon’ble High
ouitsLuncknow/ Allahabad bench therefore no recovery proceedings could be complied with.

Britk kilns as mention above no citation could ot be processed further.
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In compliance of order dated 05-07-2024 passed Hon’ble NGT in OA No.-889/2022 (IA No.-321/2022, 1A No.-18/24, 1A No.-

14/24, 1A No.-13/24)

Amroha.

proceedings could be complied
with. .

NGT Name & Address of the Vested If Matter in Hon'ble Court than | Case No. Case Status Stay by
(]:Irder Si debtor funds Court Name Hon'ble
0.
Court
Yes/No (if

44 New Raja Entt Udyog (Old 70,62,500 | Writ Petition has been filed before | 10534/24 |Connect with case no- Yes
Name Raja ent Udyog)Vill- Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 01-04-2024
Shahbajpur, Post-Joya, bench therefore no recovery Works)

Amroha. proceedings could be complied
with.

45 Indian/India Brick Works 27,06,250 | Writ Petition has been filed before 5688/24 |Connect with case no- Yes 23-
(Old Name Madad Brick Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 02-2024
works)Mirpur Joya bench therefore no recovery Works)

Amroha. proceedings could be complied
with.

46 Hafeez Ent Udhyog, 35,31,250 Writ Petition has been ﬁled'gefore 866/2024 |Connect with case no- Yes
Sultanpur Molvi, Navada Hon' Ble High Court Lucknow 151/2024 (M/s New Star 30-01-2024
Chaubara, Amroha bench therefore no recovery Brick Works)

proceedings could be complied
with.

47 Classic Brick WorksVill- 27,06,250 | Writ Petition has been filed before | 5943/24 |Connect with case no- Yes
Kala Kheda, Amroha. Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 26-02-2024

bench therefore no recovery Works)
proceedings could be complied
with.

48 A.K.M Brick Field (New 27,62,500 Writ Petition has been filed before | 7950/2024 |Connect with case no- Yes
Name HKN Brick field)Vill- Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 26-02-2024
Kamalpur, Distt- bench therefore no recovery Works)

Amroha. proceedings could be complied
with.
Udyog Najarpur, 28,37,500 | Writ Petition has been filed before | 5878/24 |Connect with case no- Yes
oy Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 26-02-2024
bench therefore no recovery Works)
proceedings could. be complied
with, L
70,62,500 | Writ Petition has been filed before | 5434/24  |Connect with case no- Yes
Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 22-02-2024
bench therefore no recovery Works)
proceedings could be complied
with. _
71,62,500 | Writ Petition has been filed before | 6709/2024 |Connect with case no- Yes
(Present Name Social Brick Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 01-03-2024
works)Vill-Kanpura, Post- bench therefore no recovery Works)
Didoli, Amroha. proceedings could be complied
with. X

52 Indian Brick Works, Vill- 28,06,250 | Writ Petition has been filed before | 6148/2024 |Connect with case no- Yes

Kanpura, Dist-Amroha Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 26-02-2024
bench therefore no recovery Works)
proceedings could be complied
with.

53 Asra Ent UdyogVill- 27,06,250 | As per report of SDM Amroha (Annexed), Letter no.-1133/Sangrah/2024 dated 20-09-2024, It has
Chandnagar, Amroha. been reported that Mr. Raviraj S/o Param singh Resident of Village chandnagar, Amroha is Dead on

__date 10.06.2022. Citation could not be processed further.

54 Lakshmi Ent UdyogVill- 70,62,500 | Writ Petition has been filed'before | 5939/24  |Connect with case no- Yes
Sirsa Khumar, Kailsa Road, Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 26-02-2024
Amroha. bench therefore no recovery Works)

proceedings could be complied
with. .

55 Super Gold Bricks Works 27,25,000 | Writ Petition has been filed before | 2566/2024 |Connect with case no- Yes
(New Name R.K. ent udyog) Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 15-02-2024
Sirsa Khumar, bench therefore no recovery Works)
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Writ Petition has been filed before

58 Jishan Ent Udyog Kailsha 28,62,500 1281/2024 |Connect with case no- Yes

Road, Paytikalan, Amroha. Hon' Ble High Court Lucknow 151/2024 (M/s New Star 08-02-2024
bench therefore no recovery Brick Works)
proceedings could be complied
with,

59 Saklani Ent Udyog ( Old 28,62,500 | Writ Petition has been filed before | 1297/24 |Connect with case no- Yes
Name Mehrab Ent Hon' Ble High Court Lucknow 151/2024 (M/s New Star 08-02-2024
Udyog)Village-Paity bench therefore no recovery Brick Works)

Kalan, Amroha proceedings could be complied
with.

60 Hazi Mustak Brick 28,62,500 | Writ Petition has been filed before | 771/2024 |Connect with case no- Yes
WorksVillage and Post- Hon' Ble High Court Lucknow 151/2024 (M/s New Star 25-01-2024
Tavai Majra, Paity Kalan, bench therefore no recovery Brick Works)

Amroha proceedings could be complied
with.

61 King Brick Field (New 27,06,250 | Writ Petition has been filed before | 3598/2024 |Connect with case no- Yes
Present Name New King Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 19-03-2024
Brick field)Vill-Karnpur bench therefore no recovery Works)

Chaudharpur, Amroha. proceedings could be complied
with.

63 Mohasin Brick Works 28,62,500 [ Writ Petition has been filed before | 1279/24  |Connect with case no- Yes
(Present name New Fine Hon' Ble High Court Luckpow * 151/2024 (M/s New Star 08-02-2024
brick Works)Vill-Payati bench therefore no recovery Brick Works)

Kalan, Amroha. proceedings could be complied
with.

64 New Rashik Ent Udyog 28,06,250 | Writ Petition has been filed before | 8310/2024 [Connect with case no- Yes
(New Name Anmol Ent Hon' Ble High Court Allahabad 1525/2024 (M/s Arju Brick 14-03-2024
Udyog) Vill-Sinaura, Dist- bench therefore no recovery Works)

Amroha. proceedings could be complied
with.

65 Shyam Ent Udyog (New 28,62,500 | Writ Petition has been filed before | 1402/24 |Connect with case no- Yes
Present name sangum ent Hon' Ble High Court Lucknow 151/2024 (M/s New Star 12-02-2024

1 ayanti Kalan, bench therefore no recovery Brick Works)
B proceedings could be complied
with.
] dy!‘igVill- 72,18,750 | Writ Petition has been filed before | 1324/2024 |Connect with case no- Yes
f -Amroha. Hon' Ble High Court Lucknow 151/2024 (M/s New Star 09-02-2024
g oA ! bench therefore no recovery Brick Works)
. %» ' D proceedings could be complied
§ LAP. Hage (B0 2 with.
b O New Fauji Bfi¢k + 27,37,500 | Writ Petition has.been filed before | 1325/24  |Connect with casg no- Yes
“@j,m,w : acholi, Hon' Ble High Court Luckiiow 151/2024 (M/s New Star 09-02-2024
Géﬁ‘g‘é’shWari;'Kmroha. bench therefore no recovery Brick Works)
proceedings could be complied
with.

68 Chapna Brick WorksVill- 27,37,500 Writ Petition has been filed before | 1988/2024 |Connect with case no- Yes
Chapna Gangeshwari, Hon' Ble High Court Lucknow 151/2024 (M/s New Star 27-02-2024
Amroha. bench therefore no recovery Brick Works)

proceedings could be complied
with.

69 Shankar Brick Works (New 27,06,250 | Writ Petition has been filed before | 1286/24  |Connect with case no- Yes
Name Narayan Brick Hon' Ble High Court Lucknow 151/2024 (M/s New Star 08-02-2024
works)Dhadiyal, bench therefore no recovery Brick Works)

Gangeshwari, Amroha. proceedings could be complied
with.

70  [Khan Brick fieldVillage- 27,37,500 | As per report of SDM, Hasanpur (Annexed), Letter no.-195/Sangrah/2024 dated 20-09-2024, It has
Sakergarhi, Amorha been reported that Mr. Yusuf Khan is not having any movable and immovable property . Citation

could not be processed further.
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